Name of the corporate debtor: B & C Energy Infra Limited; Date of commencement of CIRP: 03/01/2022; List of creditors as on: 31/01/2022

Annexure — 4

List of unsecured financial creditors (other than financial creditors belonging to any class of creditors)

(Amount in %)

Sl. | Name of Identific | Details of claim Details of claim admitted Amount of| Amount of any | Amount of | Amount of | Remarks, if
No. | creditor atio received contingent| mutual dues, claim not | claim under any
n | Dateof | Amount |Amount of| Nature of Amount | Whether | % of voting claim | that may beset- | admitted | verification
No. | receipt | claimed claim claim covered related | sharein CoC off
admitted by party?
guarantee
Ashwinbhai J |- 22/01/202227,522,445 27,522,445 |Loan Payable |0 Yes 0 0 0 0 -
Patel on demand
Labhuben A |- 22/01/2022(11,196,502 |11,166,502 |[Loan Payable |0 Yes 0 0 30,000 0 -
Patel on demand
M/s. Megha |- 28/09/2022(18,995,000 |18,995,000 |Loan Payable |0 INo 0 0 0 0 Hon’ble NCLT
Industries on demand via order dated

03/01/2023
directed RP to
admit the claim
after due
verification.




